PO BE PUSLISHAD IN PART II SECTTON 5 (ii)CF TH& GAZETTE OF INDIA

GOVERNMENT OF IWDIA
CANTRAL BOARD OF DIRECT TAYES

NEW DEILAI :DATED THE 13th August.1978

NOTIFTICATTON
{ THCOME . TAX )

No0.1440 F.No,191/36/76~IT(41): In exercise o
sub-gection (1) of Section 121 of the Income _
1961) the Cantral Board of Direct Taxes hereby makes the followlng
amendmenis to the Notification No.944tE.fo.187/27
: £3.6.,1975 as amendad from time to time.

Existing Entries under Cclumns 1,2,& 3 :
Noeld,11i & 143 of the chorges of C.I.T.I, CalT.-II Kanpur and
‘0eIlTe Meerub respectivsly shall be substitubed by the following?
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Commiasioner of : _

Income~tax ' Hegd-quarters. Jurislctlon
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11. Kanpur

114 Agra | Agra . | |
, 7

Kanpur.

} Circle~I Kanpur

) Unnao Circle.

)

)

)

)

0

)

) Circle~I, Agras
) Circle=Il,Apra.
; Circle~ILI, Agra.
)
)
)
)
1

Banda Circle.
Jhahzd circle.
Ebatteh circle.
Maippuyrl Circle.

Feroxabpad circle.
Mathurg clrecle.
(13) Eiah Circle.
14) Aligarh Circle,.
15) Eathras Circles

74-1T (AT ) dated

against Serial

). Eatate Duby Circle,Kanpur

} Central cirele~I,Kanpur

} Gentral cirele<II,Kanpur

) Central cirele-IIT, Kanpur

) Central Circle~IV,Kanpur
Special cireles, Kanpur
Speelal Investigation cirele

Cowmpeny circlss, Bampux,
Sglady circle, Kanpur

) Cirele~II Kanpur
Y Patehpur circles

Egtate Duty Cirecle,dgra.

Cireéle-IIT, Ksnpuras

JFarrakhabad circlce

f the powers conferred by
~tgx hct,1961(43 of



Commigsioner : _ :
of Incometax. Headquarters Jurisdication

Wagar, «
11B - Maerub. (1) Estate duty circle, Musaffar /

(2) Dhra Dun Circle

REshikesh Circle

Roorkee Circle

Saharanpur Circle
Muzaffarnazar Circle
Cirecle~=I, Meerut

Circle~II, Meerut . A
Salary Circle, Meerutb s
Hapur Circle

Ghaziagbad CGirecle

Shami Gircle at Muzaffdarnagar.
13) Hardwar Circle at Roorkee,

—
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This notification shall have effect from B35.8.1976

8d/ - (TP JJHUNJHUNWALZ )
70 DIRECIOR LCENVRAL BOAKD OF DIRECT TAXES
The Mangger,
Govt. of India Press, _
Ring Road, Hayapurl Industrial Ares,
(Wegr Rajouri Garden). New Delhi.
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1. 411 Cormissioners of Income-tsxe -

3, Dirsctors of Inspeetion(IT)/(R&S)/(P&FR)/ (Inv).New Delhi

3. Dirsctor of 0&M Services(Income-tax)ist Floor, Alwan-e-Ghalib,
Mata Sundri Lane, New Delhi (5 coples).

4,411 Officers & Sections of I.T.Wing of CBDT.
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